FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

JAGDAMBA INDUSTRIES LIMITED OPERATING IN CEMENT & STRUCTURAL STEEL
MILL AT DURGAPUR, WEST BENGAL

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along with Jagdamba Industries Limited
PAN & CIN/ LLP No. PAN: AAACJ6843R
CIN: U65999WB1993PLC058944
2. Address of the registered office 8/C M D Road 4th Floor, Suit No 15
Kolkata 700007
3. URL of website NA
4. Details of place where majority of fixed Durgapur, West Bengal
assets are located
5. Installed capacity of main products/ Steel Plant: 1,32,000 M.T p.a
services Cement Division: 66,0000 M.T. p.a.
6. Quantity and value of main products/ Steel Plant: NIL (was given on lease)
services sold in last financial year Cement Division: Total sales during FY
2022-23 were Rs 4,85,09,823/-
7. Number of employees/ workmen 58 employees and workmen
8. Further details including last available Details can be sought by emailing
financial statements (with schedules) of two | jil.cirp@gmail.com
years, lists of creditors are available at
URL:
9. Eligibility for resolution applicants under Details can be sought by emailing
section 25(2)(h) of the Code is available at | jil.cirp@gmail.com
URL:
10. | Last date for receipt of expression of 24" Dec 2023
interest
11. | Date of issue of provisional list of 03 Jan 2024
prospective resolution applicants
12. | Last date for submission of objections to 08™ Jan 2024
provisional list
13. | Date of issue of final list of prospective 18" Jan 2024
resolution applicants
14. | Date of issue of information memorandum, | 08" Jan 2024
evaluation matrix and request for resolution
plans to prospective resolution applicants
15. | Last date for submission of resolution plans | 17" Feb 2024
16. | Process email id to submit Expression of jil.cirp(@gmail.com
Interest

Aditya Kumar Tibrewal
IBBI/IPA-001/IP-P00743/2017-2018/11249
7C, Kiran Shankar Roy Road, Basement,
Hastings Chamber, Kolkata 700001

For Jagdamba Industries Limited

Date: 8™ Dec 2023

Place: Kolkata
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please refer to https://eproc.punjab.gov.in from 08.12.2023 onwards.
Note:- Corrigendum and amendments, if any, will be published online at
https://eproc.punjab.gov.in.

)| [7638512/2478/2023/30434 C 878/2\3
— / / T

/ FORM G
/ / INVITATION FOR EXPRESSION OF INTEREST FOR

JAGDAMBA INDUSTRIES LIMITED OPERATING IN CEMENT & STRUCTURAL
STEEL MILL AT DURGAPUR, WEST BENGAL
{ (Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. | Name of the corporate debtor along with | Jagdamba Industries Limited

ch) PAN & CIN/LLP No. PAN: AAACJ6843R
Y CIN: U65999WB1993PLC058944
any 2. | Address of the registered office 8/C M D Road 4th Floor, Suit No 15
ee- Kolkata 700007
. 3. | URL of website NA
tal 4. | Details of place where majority of fixed | Durgapur, West Bengal
: assets are located
| |5 | Installed capacity of main products/ Steel Plant: 1,32,000 M.T p.a
nly services Cement Division: 66,0000 M.T. p.a.
—1 | 6. [ Quantity and value of main products/ Steel Plant: NIL (was given on lease)
— services sold in last financial year Cement Division: Total sales during FY
nly 2022-23 were Rs 4,85,09,823/-

7. | Number of employees/ workmen 58 employees and workmen

8. | Further details including last available Details can be sought by
financial statements (with schedules) oftwo | emailing jil.cirp@gmail.com
nly years, lists of creditors are available at URL.:
9. | Eligibility for resolution applicants under | Details can be sought by emailing
section 25(2)(h) of the Codeis available at URL: | jil.cirp@gmail.com

10. | Last date for receipt of expression of interest | 24th Dec 2023

1S 11. | Date of issue of provisional list of prospective| 03rd Jan 2024
fion resolution applicants

s/ 12. | Last date for submission of objections to | 08th Jan 2024
355/ provisional list

‘ 13. | Date of issue of final list of prospective

d/- resolution applicants 18th Jan 2024
woq| | 14 | Date of issue of information memorandum, | 08th Jan 2024
24) evaluation matrix and request for resolution

347 plans to prospective resolution applicants

15. | Last date for submission of resolution plans | 17th Feb 2024

16. | Process email id to submit Expression | jil.cirp@gmail.com
of Interest

Aditya Kumar Tibrewal
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For Jagdamba Industries Limitéd
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\Place: Kolkata

S 3“”§‘T it Zonal Office - Kolkata, 3, N.S. Road, McLeod House
penk o 1st Floor, Kolkata - 700001
Tele : 033-4037-4905, E-mail : dzmkolkata@mahabahk.co.in

0 Sale Notice for sale of immovable properties
(Appendix-IV-A)

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitization and
. Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read
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